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BEFORE THE REG STRAR PANKAJ BHANDARI
Wit Petition(s)(Cvil) No(s). 403/2012
M S KONE ELEVATOR(1) P.LTD. Petitioner(s)
VERSUS
STATE OF U. P. &np; ANR Respondent ( s)
Date : 04/07/ 2014 This petition was called on for hearing today.
For Petitioner(s)
M. K K  Mni ,Adv.
For Respondent (s)

M. Raj eev Dubey, Adv.
M. Ravi Prakash Mehrotra , Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER
File not received.
Li st again on 22.7.2014.

( PANKAJ BHANDARI )
Regi strar

Signature Not Verified

Digitally signed by
Rupam Dhani j a
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